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(Published in the Haryana Government Gazette, Legislative Supplement, dated 
the 15th July, 1980) 

 
PART-III 

 
HARYANA GOVERNMENT 

 
FORESTS  DEPARTMENT 

 
Notification 

 
The 30th June, 1980 

  
 No. S.O. 165/C.A. 16/ 27/ S.29/ 80 – In exercise of the powers conferred by 
section-29 of Indian Forest Act, 1927, and all other powers enabling him in this 
behalf, the Governor of Haryana hereby declares the strips of Government Forest 
land or waste lands whether under tree growth or not on either side of the mettalled 
surface of the roads, under the control of Public Works Department (Buildings and 
Roads branch), as well as on either side of the flowing watercourses of all canals, 
branches, distributaries, majors, minors, drains and channels, etc., under the control 
of Irrigation Department, the land along the Railway track and station yards under 
control of Northern Railways, escapes, abandoned canals, bund and other lands and 
transferred to the Forests Department for management, mentioned below, to be 
protected forests, and the provisions of Chapter IV of the said Act, to be applicable to 
them and hereby makes the following amendment in Haryana Government, Forest 
and Agriculture Department, notification No. S.O. 44/ C.A. 16/ 27/ S.29/ 72, dated the 
6th March, 1972, namely:- 
 
In the said notification, in the Schedule, against district Rohtak:- 
 
 (a) Under the heading ‘’Names of Roads’’, after serial No. 265 and the Entry 
thereagainst, the following serial Nos. and the Entries thereagainst shall be inserted, 
namely:- 
 

District Serial No. Names of Roads 

Rohtak 266 Jhajjar Badli Dhansa Road upto Delhi Border 

 267 Bahadurgarh Badli Road 

 268 Sampla Dighal Beri Road 

 269 Silothi App. Road 

 270 Bahadurgarh Sidhipur Lowa Isharheri Road 

 271 Khurampur App. Road 

 272 Godhra App. Road 

 273 Kosli Subana Road 

 274 Babu Matanhail Road to Jhanwari App. Road 

 275 Matanhail Salhawas to Dhania App. Road 

 276 Babu Matanhail Road to Ruriawas App. Road 

 277 Matanhail Salhawas Dhana App. Road 

 278 Nahar Kosli Road to Nangal Jharoda Road 
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 (b) Under the heading ‘’Names of Canals’’, after serial No. 197 and the Entry 
thereagainst, the following serial Nos. and the Entries thereagainst shall be inserted, 
namely:- 
 
 

District Serial No. Names of Canals 

Rohtak 198 Dhania Minor 

 
 
 (c) Under the heading ‘’Names of Drains’’, after serial No. 85 and the Entry 
thereagainst, the following serial Nos. and the Entries thereagainst shall be inserted, 
namely:- 
 
 

District Serial No. Names of Drains 

Rohtak 86 Jassia Drain 

 87 Kanonda Drain 

 88 Chhudani Drain 

 
 

 
KULWANT SINGH, 

                                          Commissioner & Secretary to Government, Haryana, 
                                Forests Department. 


